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Noe, OA 748 af 96 _
Presentp: Hon'ble Mr,Justice S.N.Mallick, Vice-Chairman

Hon'ble Mr.B.P.Singh, Administrative Membar

B ISWANATH KARMAK AR
Vs’
UNION OF INDIA & ORS,

Fer tﬁa applicant ¢ Mr,Samir Ghosh, counsel

For the respondents: Ms.U.Sanyal, counsel

Heard on 3 7,1,99 Order on : 7,1,99

O R D ER

S.N.Mallick, YC

Mr.Samir Ghosh, 1d. counsel fer the petitiener submits on
instruction that his client is not u1111ng to proceed yith this 0A

and in support of his contention he filas a letter yritten by the

%etitioner to that effect, The same be kept on record, The application
g !

ku/dismissed for non-presuction.
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